NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 16.07.2019 (TUESDAY)

COURT I
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Admiss

ion (Fresh Case)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Restoration Old lane India Cyprus Fund II Ltd. Nikita
Application No.14 | Vs.
of 2019 in Comp. | Rudradev Infopark Pvt Ltd & Ors.
App. (AT) No.75
of 2019
For Hearing (Part Heard)
2. Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 Vs,
Trimbak Estates Pvt. Ltd. & Ors.
For Hearing
3. Comp. App. (AT) Kaynet Finance Ltd. & Anr. Mahesh Agarwal S. S. Purohit-R1
No. 417- 418 of Vs. Indrajit Vania-R2
2018 Verona Capital Ltd. & Anr.
4. Comp. App (AT) P.Vijay Kumar R.V. Yogesh Sangram
(Ins) No. 204 of Vs. Patnayak-R1
2019 Priya Trading Company & Ors.
5. Comp. App. (AT) | V.J. Paul Joseph & Ors B. Ragunath A. Ajith Kumar
No. 338 0of 2018 | Vs. (R1-R3)
Alexander Correya & Ors.
With
6. Comp. App. (AT) | Kathirkutty Augusthy & Ors. Anandh K. N.J. Mathew(R4-
No. 349 of 2018 | Vs. 9)
Alexander Correya & Ors. Achyuth Ajith
Kumar (R1-3)
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